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(b)  Th* following action in  this 
regard is being taken by the Govern* 
ment of Madhya Pradesh-—

(I) The Central Public Health En­
gineering Research Institute, Nagpur, 
have been requested to carry out a 
detailed study of the problem  and 
suggest suitable treatment  for  the 
affluent  Necessary action will  be 
taken when the leport of the Institute 
is available

(II) The question of providing an 
alternative source for the supply  of 
drinking water for Burhanpur town 
is also being considered hy the State 
Government

Skortag,  Mpkv

4737.  Shri P. Viswambharan:
Shri Mangalathoma Dun: 
Shri A. Sreedharan:
SM P. C. Adteban:

Will the Minister of Petroieua 
Chemicals be pleased to state*

(a) whether Government have re­
ceived complaints from fertiliser fac­
tories to the effect that they are not 
getting adequate  quantities of  sul­
phur;

(b) whether there is  short-supply 
of sulphur and if so,  the  reasons 
therefor;

Allotment of 1.0 C. Petrol Pumps in 
Bombay

4736. Shri R. Barua: Will the Minis­
ter of Petroleum and Chemicals  be
pleased to state

(a) whether the Sindhi Chamber of 
Commerce or any cooperative society 
of the Sindhis in Bombay are given 
preference in setting up petrol pumps 
m Bombay and other places by  the 
Indian Oil Corporation,

(b) if so, whether their  constant 
maligning propaganda  against the 
Public Sector oil industry is motivat­
ed and

(c)whether the Government propose 
to make a thorough enquiry and take 
adequate steps against the erring per­
son or persons?

The Minister of state in the Minis­
try of Petroleum and Chemicals and 
•£ Planning and Social WeMhre (Shri 
Baghaframaiah): (a) No, Sir

(b)  It does not seem useful in this 
case to try to ascertain the motions 
underlying the propaganada referred 
to.

(e)  No, Sir. Such an enquiry doea 
aol appear to be worthwhile.

(c) whether Government propose 
to issue actual users’ licence for im­
porting sulphur, and

(d) the quantity of sulphur the Fer­
tilisers and Chemicals  (Travancore), 
Ltd procured m 1908-07 and  their 
annual requirement7

The Minister of State in Sic Minis­
try of Petroleum and Chemicals and 
of Planning and Social Welfare (Shri 
Raghnrsmaiah): fa)  Lately  there
have been no complaints about the 
short-supply of sulphur,  on account 
of liberalisation of the import policy 
relating to sulphur and  the conse­
quent improvement in the supply.

(b)  There has been a  world-wide 
shortage of sulphur for some time on 
account of the production not catch­
ing up with the fast increasing world 

demand.

(e) Licences are being issued  to 
actual users whose  individual  re­
quirements are more than 5000 tonnes 
per annum and who locale  supplies 
of stdpbur at reasonable prices.

(d) The fertilisers and Cbdnicals 
(TVavancote) Ltd. P*«ure* 
tonne* at sulphur i* Ml 
—n..«i requirement fe  Tf,fiOt
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Financial Aid to Eastern Diatricts ot 
U.P.

4738.  Shrl Viahwa Nath iFandey: 
Shrl Raj peo Stoffli:
Shri Shanbhn Nath**1

Will the Minister of  Finance  bo 
pleased to state

(a) whether it is a fact that the 
Central aid has  been  discontinued 
since 1965—67 and the Government 
if UK. has been asked by the Central 
Government to implement the Patel 
Commission’s rcommendations to the 
Districts of Deana, Azamgarh, Ghazi- 
pur and Jaunpur,

(b) if so, the extent to which the 
U P Government has  implemented 
the said scheme,

(c) whether the Central  Govern­
ment are aware that this scheme has 
been abandoned by the Uttar Pradesh 
Government, and

(d) if so, Government's  reaction 
thereto’

The  Deputy  Prime  Minister 
and  Minister  of  Finance  (Shri 
Morarji  Desai).  (a)  In  1965-66,
additional assistance of Rs 4 5, crore 
was provided to the Government of 
UP for the implementation of  the 
special programme of development of 
Eastern Districts, from 1966-67  on­
wards, the programmes  are  being 
implemented as a part of the  State 
Plan and assisted by the overall total 
assistance for the State Plan

(b) the implementation of the re* 
commendations commenced in 1964- 
65  A total additional outlay  of 
Rs 810 crores was incurred during
1964-65 and 1965-66  The estimated 
outlay on the development of  these 
districts in 1966-67 is Rs 1152 crores.

(c) and (d)  The scheme has not 
been abandoned by the State Govern­
ment.




